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Shri Bagri WIU then conducted out of 
the House by the Marshal. 
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12'05 Ms. 

Shri Ram Sewak Yadav and some 
other han. Members then left the 
House. 

Mr. Speaker: Order, order. We shall 
forget all that has happened now. 
Let us proceed to the next item of 
business. 

12,07 Ms. 

CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE 

TRAIN AccmENT IN ELISABErHVILLE 

Shrimati Mabneona Sultan 
(Bhopal): Under Rule 197, I call the 
attention of the Minister of Defence 
to the following matter of urgent 
public importance and I request that 
he may make a statement thereon:-

The reported train accident in 
Elisabethville and the injuries 
caused thereby to the Indian 
soldiers. 

The Miuister of Defence (Shri 
Krishna Menou): A train carrying 
1600 Baluba refugees from the U.N. 
Refugee Camp at Elizabethville to 
South Kasai had an escort ot one com_ 
pany of 4 Rajputana Rifles. The 
train left the Refugee Camp siding 
at Elizabethville at 13.50 hrs. (Local 
time) on 20th May 1962. After it had 
covered a few hundred yards, a coupl-
ing in the middle of the train appears 
to have given way. The front por-
tion of the train carried on tor some 

distance but was halted when it was 
halted when it was realised by the 
driver that the rear halt had become 
separated. Soon the rear portion of 
the train which had kept moving by 
its own momentum rammed into 
the tail of the front portion which had 
been halted, thus telescoping some of 
the carriages. 

The accident resulted in injuries to, 
34 escorting troops and 50 refugees. 
All those with minor injuries were, 
given first-aid treatment at the siding 
and the remainder were evacuated to, 
the United Nations Hospital in Eliza-
bethville. Examination and observa-
tion at the hospital has confirmed that 
the Army personnel admitted into the' 
hospital were suffering only from 
minor injuries. 

All army personnel except one have 
since been discharged from the hospi-
tal. The one who is left is also pro-
gressing satisfactorily. 

Shrimati Maimoona Sultan: May I 
know whether the soldiers who got 
injured in this train accident are 
entitled to any compensation and, it 
so, through which agency will they 
get the compensation? 

Shri Krishna Menon: 
governed by the ordinary 
gulations. 

They are 
Army re-' 

Shri A. V. Raghavan (Badagari): 
Was it due to any sabotage? 

Shri Krishna Menon: No, Sir. 

12:09 hrs. 

PAPERS LAID ON THE TABLE 

EMPLOYEES' PROVIDENT FuNDs 
(FOURTH AMENDMENT ScHEME 1962) 

The Minister of Labour in the-
Ministry of Labour and Employment 
(Shri Hathi): I beg to lay on the 
Table a COPy Of the Employees' Pro-
vident Funds (Fourth Amendment) 
Scheme, 1962, published in Notifica-
tion No. G.S,R. 683 dated the 5th. 


